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ACTION TAKEN REPORT IN COMPLIANCE TO THE DIRECTION ISSUED BY 

HON'BLE NGT ON 20.02.2024 MOHIT RAWAL VS STATE OF UP AND 

CONSEQUENT E.A. NO. 37/2024    

 

BACKGROUND  

 In this original application, the applicant has raised the grievance against 

illegal establishment of Layer Poultry Farm by M/s Malik Agro Overseas, Vill. 

Myan Kasba, Tehsil Unn, Shamli not in compliance with the siting criteria 

mentioned in the guidelines for establishment of layer poultry farm.  

Direction issued by Hon'ble NGT on 20.02.2024   

"....3. The original application was disposed of by directing the Member 

Secretary, Uttar Pradesh Pollution Control Board (UPPCB) to consider the 

grievance of the applicant and do the needful.  

4. Submission of the applicant is that in compliance of the order of the 

Tribunal, no action has been taken by the UPPCB. 

5. Mr. Pradeep Misra, Advocate accepts notice on behalf of UPPCB and 

submits that in pursuance to the order of the Tribunal, UPPCB has already 

passed the order dated 02.04.2024 under Section 31(A) of Air (Prevention and 

Control of Pollution) Act, 1981 prohibiting the project proponent from 

proceedings further with the project. He is permitted to file the reply in the 

form of an affidavit disclosing the action taken in pursuance to the order of the 

Tribunal within six weeks...."  

 

ACTION TAKEN REPORT IN COMPLIANCE TO ORDER PASSED BY HON'BLE NGT 

 In compliance of the NGT order dated 20.02.2024, the inspection of the 

proposed poultry farm was carried out by UPPCB on 16.03.2024. During 

inspection, no construction was found at the proposed site of construction of 
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poultry farm. However, the proposed site was not found in compliance to the 

siting criteria for construction of layer poultry farm issued by CPCB.  

 Hence, in reference to the inspection, recommendation for closure was 

issued by Regional Officer, UPPCB, Muzaffarnagar dated 19.03.2024 in reference 

to which, H.O. UPPCB, Lucknow issued closure order dated 02.04.2024 to M/s 

Malik Agro Overseas on Khata No. 93, Khasra No. 84M, Rakbai 0.9320 Ha, Khasra 

No. 84M Rakbai 0.6920 Ha, Total area 1.5610 Ha, out of which 0.2050 Ha land 

proposed for construction of poultry farm was issued closure order with 

direction to not construct layer poultry farm on this mentioned proposed site. 

Copy of closure order is annexed as Annexure-R4/1.   

 After issuance of closure order to the concerned layer poultry farm on the 

location has mentioned above in the closure order, the applicant again 

submitted grievance and complaint that apart from the area/land mentioned in 

the closure order for prohibition of construction of poultry farm, additional 

Khasra No. 93, 85, 87, 89 was not taken in consideration on which the applicant 

has proposed to additionally construct the layer poultry farm.  

 In reference to the above, Regional Office, UPPCB, Muzaffarnagar carried 

out the inspection of the above mentioned area along with the complainant 

himself on 25.09.2024. However, during inspection, no construction was found 

on the mentioned additional khasra nos. However, the proposed additional 

khasra nos. was also in violation of the siting criteria guidelines issued by UPPCB 

for poultry layer farm construction.  

 Hence, on recommendation of Regional Officer, UPPCB, Muzaffarnagar, 

H.O. UPPCB, Lucknow vide letter dated 22.10.2024 have included the additional 

khasra nos. 93, 85, 87, 89 along with the khasra no. mentioned in the earlier 

closure order. Further, prohibiting any type of construction of poultry layer farm 

any piece of khasra nos. Copy of closure order is annexed as Annexure- R4/2.    
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 The proposed location was again inspected by the officers of UPPCB, 

Muzaffarnagar and no construction have been found. Copy of inspection report 

is annexed as Annexure-R4/3.    

CONCLUSION  

 The applicant has submitted an Execution Application stating that the 

Board has not taken any action against the proposed layer farm and also have 

not mentioned all the khasra nos. where the poultry layer farm is proposed to 

be installed and violated the directions of Hon'ble NGT issued on 20.09.2024. 

 However, the applicant have submitted execution application not 

considering the actions taken by UPPCB.  

 It is clear that in compliance to the Hon'ble NGT directions, UPPCB has 

issued closure directions on all the khasra nos. where the proposed poultry farm 

was proposed to be install and during the latest inspection, no activity have been 

found on the land in compliance of Board's direction dated 02.04.2024 and 

22.10.2024. 

 The above report is put up for perusal and necessary action. 

                    
(Raja Gupta)     (Ankit Singh)  
         J.E.    Regional Officer 
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Annexure R4/142
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Annexure R4/2
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Annexure R4/346
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